Coram:

NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH '
- AHMEDABAD

TP No. 70/58,59/NCLT/AHM/2016 (Nev
-Co.'Appeal No. 27/58 59/CLB/MB/2014;(0Id

Hon ble Mr. BIKKI RAVEENDRA BABU, MEMBER JUDICIAL
Hon ble Ms. MANORAMA KUMARI MEMBER JUDICIAL '

Name of the Company: ~ 'BalanN.Nagmani
' . Vs -
Ambuja Cements Ltd. & Ors.

Section of the Companies Act:  Sections 58,59 of the Companies Act, 2013

'S.NO.NAME (CAPITALLETTERS) _ DESIGNATION _REPRESENTATION __SIGNATURE

- for other Respondents o

" Learned Advocate Mr Kavankumar Mankad 1/b Learned Advocate Mr. Kunal

1 KBvARIcum pR MANI«:A—D

For Kuvar P vgashmay, l A‘,’lfgw o Qﬂ- ' _ W '

" ORDER

None present for Appellant Learned Advocate Mr. Kavankumar Mankad i/b
Learned Advocate Mr. Kunal Valshnav present for Respondent no. 1. None present

Vaishnav ﬁled Vakalatnama for Respondent no. 1.

List the matter on 07.12..2017.

MANORAMA KUMARI B RAVEENDRA BABU
MEMBER JUDICIAL ' MEMBER JUDICIAL '

Dated this the 25th day of October, 2017.




